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Joint Inspection RePod

(07-12-2023)

of
M/SRamShankarBrickField(TradeNamePr.adhanBlickField-PBF)Villageand

Post Tez\vapur, Block- Tlivediganj, Tehsil - Haidergalh, Districr Barabanki'

Shani Pratap Singh V/s State of Uttar Pradesh

(O A no 343/2022)

PrePared bY

The joint comrr.iittee of UPPCB

And

Distri ct Administration,Barabanki

Constituted by
Hon'ble National Green Tribunal

(Order dated 06'r' October, 2023)
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Joint inspection report of NI/S Ram Shankar Brick Field ('frade Name l,radhan
Brick Field -PBF) Village, Post Tez,ryapur, Block- Trivediganj, Tehsil -
Haidergarh, District- Barabanki compliance of direction issued by Hon,ble
National Green Tribunal in case of O.A. No. 343/2022 Shani pratap singh vs
Strte ofUttar Pradesh Reg-

Bachground:

Hon'ble NCT, Ncr.v Delhi in O.A. No. 343i2022 Shani t ratap Singh V/S Srare of
Uttar Pradesh has passed ordcr dated 21-09-2022 r.cgarding joint inspection of M/S
Ram Shad<ar Brick Field (Trade Name Pradhan Brick Field -pBF) Village, post
Tezwapur', Block- Tlivedigarj, Tehsil - Haidergarh, District- Barabanti. The main
cortcttts of the ordcr r,r er e :rs [ollows:-

"... . . . ...,l.However, in its report the Joint Connnittec has not re1'erred alrd takcn into
corsideration the Uttar Pradesh Bricl< Kiln (Siting C reria for Establishment) Rulcs,
2012, r,arious guidelineshotifications issued by the CpCB&MoEF& CC. The Joint
Comrrittee is directed to re-visit the matter and submit its rcport by taking into
consideratiorl the requir€ment of the above mentioled rules/ guidclines within one
month.

5. In vieu, of the avermelts made in the application, we also consider it appropriate
to have response of (l) State of Uttar Pradcsh through Cliei Secrctary, Covemmelt
ol Uttar Pradesh, (2) UPPCB, (3) Disrrict Magistrate, Barabanki ard (4) project
Proponert- N4/s. Ram Shankar Brick Field (trade name ,pladhan Br.ick Field
(P.B.F)'). Village and Post Office Tezwapur, Block Trivediganj, Tehsil- Haideryah,
District- Barabanki who stand impleaded as r.espoodents No. 1 to .1. Notice of the
application be issued to the respondeuts rcquiring thcrn to hie their responsc/ r.eply
within tu,o months at judicial-ngt@gov.in preferably in the form of scar.chable
PDF/OCR Supporl PDF and not in the fbfln of Image pDF... .. .....,,

In compliance to the aforesaid direction the joint Committee had inspected ol
M/S Ran.r Shankar Brick Field (Tr-ade Name Pradhar Br.ick Fieltj -pBF) Village,
Post Tezwapur, Block-Trivediganj, Tehsil - Haidergarh, Districr Bar.abanki, on
dated- l8-11-2022. The consideration Uttar Pradesh Br.ick Kiln (Siting Criteria tbr
Establishment) Rules, 2012, as rvcll as various guidelincs/'llotiflcatiotrs issued by the
CPCB&MoEF& CC. The fmding at the time of inspection or ilated I8-11-2022 as
11]entioD below-

1. \1,'S Ramshankcr Bricli l,'iekl ( Iil(lc Nam. t,rrdhrn Brick Ficld ,pllt,) \,illauc
rlrcl l'osl lczrvapur'. I) locli-TIivedigarj. 'Iel:sjl - iTajdd.!rrh. I)istrict_
Balabenhi. fhc LalitLrdc ancl Longitudc o1'above brick tlcld ar:c as liillorvs
Latitude- 2(;.6?5 Iil0.
l-0ngitnde-li 1.309t-i-s0.

O.A. no 3:13r'2022, Shanl Pretap Singh Vs Srarc ot U.p.pase2 of 6
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Sr.
No

Standard 0bscryed

l Palticulatc Mitltcl' 250 NIg/Nnrl 218 MgNml
2 Stacli Ileiglir \{ilirurnr stack

hcight (orhcr than
Yertical sheil
bliclr kiln)-2-1
IICtIC

J 6 r'netlc

At thc tilre of inspaction, ir was tbund that Gravjtadonal Settling Cthamber with slack
of 115 feet is installed as air pollutior.l control systel.n.

5. Brjcli kiln has submilled the alalysis r-cport ciatcd l l.(:)4.2022 olthc gaseous
ernissi.rr generating liorn the stack fioin approvcd labolarory M/s Ulh.a lcsling
ancl rescalch laboratoly. The obsewed parametcl.s of thc Analysis r.epoft are
found as P.M-218 Mg,NMr SOr t6 tr.lg,t.iN,ir, NO1- 42 lvlglNM5 alld CO_
I 12 MgiNN,t'. All the pLlrametcrs were louncl as per emission statrdarcls of the
EnvironmeDt (Protection)Ru1es. i 986.

6. Port hole and platfo.nr hrvc lnstallcd on thc chir.nnry by the Brick Klin.
7. The zig-zttg technology u,as rot installed in the Briok Klir. 'l.he represeltative

ensu ed that the bricl< iriln rvould be converted to zig-zag tcchrology witl.rill the
lirre t}ame of datecl (22.1')2.2024).

8, As per Ministry of Environmcnt, F'orest ancl CllinrateChange Notificatiol dated
22-02-2022 -"The existing bricl< kilns rvhich are Dot lbllowirg zig-zag
tech[o]ogy 01'ycrlical shatt or use Piped Nanrlal Gas as fucl in brick trakirg
shall bc convcried tu zig-zag technology or vcrrioal sLalt or.usc pipcd Natural
Gas as fuel in briclr naking within a pcriod of (e) olie ycar In crsc of kilm
locatcd \\,ithin ten hilonetrc rtdlus oj' Dun-atrrinm(nI eities ,rs define<i by
Central Polh,riion ConLrol Board (b) tit o years lor other arcas. liut.lhur. jr) cases
\\'hclc Central PolLulion Control Boar-cl/State pollution Conlrol Boardsr,pollrrtion
Control Conmittees has scparately laid dor.vn tintelircs fbt. colvcrsioir. such
ordels shall prevail" .

9. Notice has been issncd to the brick li1ln tbr compliarcc of the notilisation
rllenti(lned ilbo\,e.

O.,,\. no 3:+ii2022. Shani prarat Singtr Vs. Strrc ot 1,. I p.se3 of 6

2. ;\t thc tinrc of {nsqtcction li.ick kiln u rs not oparirLional duc to olf scason.
3. Brrch l.Lin uvas estrblished md olterational silcc rcar. l99l.
4. Acco.cling to Urrar frudesh BLick ttiln (Sitillg Crircr.ia 1br. 1:stablishmcnr)

llulcs. 2012 sLrb rule nri-:l rvhich is as tbilor.r,s
''l'hc cnrission standard and pollurion conuol sysrcm including hcjght ol
thinne-v lbl lJlick lirln has notitied bl N,linistry of Enlir.onurenl and [.or.esl
il.'loEF) Co\,emrncll of In(liil r idc scrial no.7.l ol schcciulc I in ndiijcrtion no
{;SR543 (a) dated ll .lul},2009 shall be applicable in casc ot br.icli liiln issucrl
undct lhc Environrllcnl (Plotecliolt) RLrles. 1986,"
So all the pil-amcrers ulc checkcd as pc!. Lltlironnlelt (prol.ctjor) Rules.
1986.

Thc obscrvccl patilneters trc as 1irl1o*s-
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Further Hon'ble NGT, Nerv Delhi in O.A. No. 3.13/2022 Shani pr-atap Singh
V,/S State of Uttar Pradesh has pass order dated 06-10-2023 regarrling lile a ftesh
reporl of Mi'S Ranr Shankar Brick Field (Trade Nane pradhan Bick Field _pBF)
Villagc, Post-Tezwapur, Block- Trivediganj, Tehsil - Haiclergarh, Distr.ict_ Barabanhi
in courpliance of above order dated 06-10-2023 thc joint committee of ROpCB
Lucknorv and District Administratiou, Barabanki has inspected of Nl/S Ram Shankar
Brick Field (Trade Nane Pradhan B ck Field -pBF) Village and post_Tczwapur,
Block-Trivedigan j, Tehsil - Haider.garh, Distdct- Bar-abanki, on dated_ 07_12_
2023.The finding at the time ofinspection on dated 07-12-2023 as meution below_

1. Brick kiln M-/S Ram Shankar.Br.ick Field (Trade Name prailhan Brick Field _

PBF) Vil1age, Posr Tezwapur, Blocl<-Tr-ivediganj, Tehsil_Haidergarh, District-
Barabanli\yas rot operational at the time ofinspection duc to offseason.

2. At the time ol inspection, it u,as found that civil work was itr progress for
convelting to zig-zag techrology as per. the Ministry of Enyilornrent, Forest
ard Clinate Change Notitication dated 22_02_2022. Thc reprcsenlative
ensurcd the brick kiht would operate when collverted to zig_zag technology.

Photo gallcry:

Photographs taken during inspection of M/S Ramshanker Bricli Field (Trade
Name Pradhan Brick Field -pBF) Village and post_Tezrvapur, Block_'frivediganj, Tehsil - Haidergarh, District- Barabanki on datea oZ_iZ_ZOZS.
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Inspection team:

Sr.
No.

Name of
Officers

Shli Chandm Kant
Tripathi

Inspectilrg Designation

Deputy Collector, Disrict
Barabanki

Vinod Kumar

I lirnrnshu sonknr

ALE. Rcgional
UPl']Cts, Lucknorv.

O1ficc,

SA. Ttcllional O lce, LJPPCB,

[-L]ckno\'.
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